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To Declare Crusher Zone as HSIIDC Area

63 Smt. NAINA SINGH CHAUTALA (Badhra):

Will the Deputy Chief Minister be pleased to state whether there is
any proposal under consideration of the Government to declare the
crusher zone developed as Industrial area in district Dadri, as a HSIIDC
area in accordance with the policy of State Government; if so the

details thereof?

Reply
Sh. Dushyant Chautala, Deputy Chief Minister, Haryana

No ma’am at present, no such proposal is under consideration to
declare the crusher zone developed as Industrial area in district Dadri

as a HSIIDC area in accordance with the policy of State Government.
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